
CENTRAL ADMINISTRATIVE TRIBUNAL
J A B A L P U R  b e n c h , J A B A L P U R

Caravs Bui lding,  15, Civil Lines,  Post bag No.  6, JA B A L P U R -  48 2  001

Dated 5 : . ^ ^  .

Regist rat ion N o . .

J. Applicant  (s)

VERSUS

, ^ A  copy o f  the O R D E R  d a t e d . .  . 'S I '.  3 .  • ............................passed by the Hon'ble
t r i b u n a l  in the above ment ioned case is forwarded herewith for necessary a c t i o n . _____

To, Shri Mshendra P a te r iy a  counsel iior th e

f j
'a p p l i = a ‘»t*

(p !k  ■ 0 jr '

none fo r th e  r e s p o n a e n t s .

The lea rn ed  counsel for th e a p p lica n t ,. (J)

3 .eH s p er™ l..io n  to  w .thara« t n ls  0 . .  P erm ission  

i s  g r a t e d .  The o r ig in a l  A p p lica tio n  i s  d lsn d ssed  .

withdrawn^ w ith  l ib e r t y  to  th e  a p p lica n t to  

approach th e  IX ibunal i f  he s t i l l  f e e l s

a g g r i e v e d  a n d  i £  s o  a d v i s e d .
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■ ■ / J u d i c i a l  Member

S in g h )  
V ic e ,C h a ir m a n
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